V/s.
Hotel Oasis (Surat) Pvt. Ltd &Ors.

Section of the Companies Act: Rule 171 of NCLT Rules 2016

5.NO. NAME (CAPITAL LETTERS) DESIGNATION REPRESENTATION SIGNATURE

ORDER

The Parties are represented through their respective Learned Counsel/PCS(s).

Due to the paucity of time, the matter could not be heard.

List the matter on 26.07.2019

MANORAMA KUMARI HA

RIHAR PRAKASH CHATURVEDI
MEMBER (JUDICIAL) MEMBER (JUDICIAL)

Dated this the 21st day of June, 2019.
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